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contained in the Fifth and Eighth 
Reports of the Committee.

RESIGNATION OF MEMBERS

Mr. Speaker: I  have to inform the 
House that the following two Members 
have resigned their Mats in the Lok 
Sftbha:

1. Dr. Edward Paul Mathuram— 
with effect from the 21st March, 1957 
(Forenoon).

2. Shri Debeswar Sarmah—with 
effect from the 21st March, 1957 
(Afternoon).

APPROPRIATION (RAILW AYS) 
BILL*, 1957 

The Minister of Hallways and 
Transport (Shri Jagjlvan Ram): I
beg to move for leave to introduce a 
Bill to authorise payment and appro­
priation of certain further sums from 
and out of the Consolidated Fund of 
India for the service of the financial 
year 1956-57 for the purposes of 
Railways.

Mr. Speaker: The question is:
“That leave be granted to intro­

duce a Bill to authorise payment 
and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the service of the financial year 
1956-57 for the purposes of 
Railways."

The motion was adopted.
*•

Shri Jagjlvan Ram: I introduce the 
Bill.

APPROPRIATION 'fB ILL , 1957 
The Minister of Revenue and Civil 

Expenditnre (Shri M. C. Shah): I

Appropriation (No. 2) 380
Bill

beg to move for leave to introduce 
a Bill to authorise payment and 
appropriation of certain further 
sums frona and out of the Consolidated 
Fund of India for the service o f the 
financial year 1958*57.

Mr. Speaker: The question is:
“That leave be granted to 

introduce a Bill to authorise pay­
ment and appropriation of certain 
further sums from and out of the 
Consolidated Fund of India for 
the service of the financial year 
1956-57.”

The motion was adopted.

tt
Shri M. C. Shah: I introduce the 

Bill.

APPROPRIATION (NO. 2)* BILL*, 
1957

The Minister of Revenue and Civil 
Expenditnre (Shri M. C. Shah): I
beg to move for leave to introduce 
a Bill to provide for the authorisa­
tion of appropriation of moneys out 
of the Consolidated Fund of India 
to meet the amounts spent on certain 
services during the financial year 
ended on the 31st day of March, 1953, 
in excess of the amounts granted for 
those services and for that year.

Mr. Speaker: The question is:

“That leave be granted to 
introduce a Bill to provide for the 
authorisation of appropriation of 
moneys out of the Consolidated 
Fund of India to meet the amounts 
spent on certain services during 
the financial year ended on the 
31st day of March, 1953, in 
excess of the amounts granted 
for those services and for that 
year” .
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